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by the Government and to what extent this 
will be helpful to the banks?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) to (c).

At present there is no such proposal. 
However, Government has appointed a high 
level committee to consider all relevant 
aspects of structure, organisation, functions 
and procedures of the financial system. The 
committee is expected to advise the Govern-
ment on appropriate measures that would 
be needed to enhance the viability and health 
of the financial sector so that it can better 
serve the needs of the economy without any 
saaifice of the canons and principles of a 
sound financial system.

Review of functioning of Indian Banks 
Operating Abroad

385.SHRIR.SURENDERREDDY:Will 
the Minister of FINANCE be pleased to state:

(a) whether the Government are con-
templating a drastic overhaul of Indian Bank 
operations abroad;

(b) if so, the details thereof; and

(c) to what extent It will help Indian Bank 
operations abroad in view of the liberalisa-
tion of the industrial polk:y?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) to (c). Such steps as are consid-
ered appropriate from time to time are taken 
to meet the changing requirements of indus-
try and to improve the operations of Indian 
banks abroad. Measures have also been 
initiated to consolidate overseas operations 
of Indian banks which inter alia include set-
ting up of an international bank to take over 
existing branches of nationalised banks 
(except State Bank of India).

Sale cl Equity by Industrial Nk>usM to 
Raise Foreign Exchanga Re»ourc«»

386. SHRI DIGVUAYA SINGH: 
SHRI GUMAN MAL LODHA: 
SHRI RAM PRASAD SINGH:

Will the Minister of FINANCE be pleased 
to state;

(a) whether there are any proposals 
from industrial houses to raise foreign ex-
change resources by sale of their equity 
abroad;

(b) it so, the details thereof and the 
reaction of the Government to these propos-
als;

(c) whether a time-lxDund procedure 
exists for speedy clearance of such propos-
als; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH- 
WAR THAKUR): (a) to (d). The question of 
permitting Indian Companies to issue for-
eign currency convertible bond/equity abroad 
is under consideratnn.

[Translation]

India’s Position in World Chillies 
Market

387. SHRI RAM SHARAN YADAV: Will 
the Minister of COMMERCE be pleased to 
state:

(a) whether India has tost its position in 
the world chillies mai1(et;

(b) if so, the reasons therefor; and

(c) the steps being taken to restore


